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MR CHAIRMAN, Q No 23,
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He has bypassed the issue. You
please understand.
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DR JINENDRA KUMAR JAIN: He
15 defending a wrong action Please
try to understand Please give me an
opportunity The DDA has g self-
financing scheme which 1s qute diffe

™ .ent. Where it has failed? There 1s a

cooperative soclety (Interruptions).
Now, he 15 trying to bypass the issue
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[ 28 DEC

1990 ] to Questiong 38

MR CHAIRMAN. Question Hour 13
over

WRITTEN ANSWERS TO
QUESTIONS

Allotments of TypPe V accommoOdation
in Delhi

*23. SHRI RAJNI RANJAN SAHU:
Wil} the Mimster of URBAN DEVE-
LOPMENT be pleased to state:

(a) whethey 1t 1s a fact that a large
number of ad-hoc allotments/allot-
ments on out-of-turn basigs of Type V
houses ere bemg made by the Direc-
torate of Estateg in Delhi;

(b) 1f so, the number of such al-
loiments made during 1988, 1989 and
1990 (upto October, 1990); and

(¢) the reasons for making such
allotments?

THE MINISTER OF URBAN
DEVELOPMENT (SHRI DAULAT
RAM SARAN), (a) and (¢) Out-of-
turn allotments are made on various
grounds such as, Personal Staff of
Ministers, Departmental Pool vaca
tion, Key Personnel to Cabinet Sectt.,
medica]l grounds and special compas-
s'onate grounds

(b) The number of out-of-turn
allotments are as under

Year Out of turn
allotments made

1988 121
1989 116
83

1990
{upto 31 10 1990)




